
CENTRAL ADMINISTRATIVE. TRIUNjU. 

CAL6IJTTA BCN7 

No. OA 136 of 96 

Present 	Hon'ble Mr.D.V-.R.5.G.Dattatreyulu, judicial fembe 

- . Hon'ble lr.$.P.Singh, Administrative Member 

DHIRj KR. SINHA & ORS, 	/ 

VS 

UNION or INDI* & ORS. 

ror the applic,ts : flr.S9mir Ghosh, counsel. 

For the respondents: lr.P.Chatterjee, counsel 

Heard on $ 26.7000 	
Order on : 26.7.2000 

_O R DE R 

D .V.RS 

S 

Heard both the counsel. Ldo  coun3el for the respon 

dents h8s produced before us a letter that the applicants have got 

the benefit prom the respondeits and they do not want to contest the 

matter. In view of the above the application has became infructuous. 

The application is closed as being infructuous. No order as to costs. 


